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15.03 hrs

STATEMENT RE: PAYMENT OF
BONUS (AMENDMENT) ORDI-
NANCE, 1980

THE MINISTER OF PLANNING
AND LABOUR (SHRI NARAYAN
DATT TIWARI): I beg to lay on the
Table an  explanatory statement
(Hindi and English versions) giving
reasons for immediate legislation by
the Payment of Bonus (Amendment)
Ordinance, 1980.

15.03 hrs.
TEA (AMENDMENT, BILL=*
THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): Sir, 1 beg

to move for leave tp introduce a Bill
further to amend the Tea Act, 1953.

MR. SPEAKER: The question is :

“That leave be granted to intro-
duce a Bill further to amend the
Tea Act, 1953."

The motion was adopted.

SHRI PRANAB MUKHERJEE: I
introduce the Bill.

15.04 hrs.
STATEMENT RE: TEA (AMEND-
MENT) ORDINANCE, 1980

THE MINISTER OF COM-
MERCE AND STEEL AND MINES
(SHRI PRANAB MUKHERJEE): I
beg to lay on the Table an explana-
tory statement (Hindi and English
versions) giving reasons for immedi-
ate legislation by the Tea (Amend-
ment) Ordinance, 1980,

15.40 hrs,
MATTERS UNDER RULE 377

(i) REPORTED DEATH OF A NUMBER OF
PERSONS IN HARYANA AFTER CON-
SUMING SPURIOUS LIQUOR

MR, SPEAKER: Shri pDevi Lal. What
is written in the statement, whatever
has been allowed, shall go on record.
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